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 COMMITTEE  ON  P&IVATE  MEM-
 RERS’  BILLS  AND  RESOLUTIONS

 TWENTYFOURTH  REPORT

 SHRI  PABITRA  MOHAN  PRA-
 DHAN  (Deogarh):  I  beg  to  present
 the  Twenty-fourth  Report  of  the  Com-
 mittee  on  Private  Members’  Bills  and
 Resolutions.

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 TWELFTH  REPORT

 SHRI  SOMNATU  CHATTERJEE
 (Jadavpur):  J  beg  to  present  the
 Twelfth  Report  of  the  Committe  on
 Subordinate  Leglislation.

 COMMITTEE  ON  PAP#RS  LAID  GN
 THE  TABLE

 NINTH  REPORT

 श्री  लक्मों  मारा  नायक  (खजुराहो):  में  सभा
 पटल  पर  रखे  गये  पत्रों  सम्बन्धी  समिति  कां  नवां  प्रति-

 बदन  प्रस्तुत  करतां  हूं  ।

 AIR  (PREVENTION  AND  CONTROL
 OF  POLLUTION)  BILL

 EXTENSION  OF  TIME  FOR  PRESENTATION
 or  Report  oF  Jotnt  COMMITTEE

 DR.  KARAN  SINGH  (Udhampur):
 I  beg  to  move  the  following:

 “That  this  House  do  extend  upto
 the  last  day  of  the  first  week  of  the
 Budget  Session,  1979,  the  time  for
 presentation  of  the  Report  of  the
 Joint  Committee  on  the  Bill  to  pro-
 vide  for  the  prevention,  contro]  and
 abatement  of  air  pollution,  for  the
 establishment  with  a  view  to  carry-
 ing  out  the  aforesiid  purpose,  of
 Boards  for  the  prevention  and  con-
 trol  of  air  pollution,  for  conferring
 On  and  assigning  to  svch  Boards
 powers  and  functions  relating  there
 to  and  for  matters  conected  there-
 with.”
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 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  extend  upto
 the  last  day  of  the  first  week  of  the
 Budget  Session,  1979,  the  time  for
 presentation  of  the  Report  of  the
 Joint  Committee  on  the  Bill  to  pro-
 vide  for  the  prevention,  control  and
 abatement  of  air  pollution,  for  the
 establishment  with  a  view  to  carry-
 ing  out  the  aforesait  purpose.  of
 Boards  for  the  prevention  and  con-
 trol  of  air  pollution  for  conferring
 On  and  assigning  to  such  Boards
 powers  and  functions  relating  there-
 to  and  for  matters  connected  chere-
 with.”  न

 The  motion  was  adopted.

 —_—_—_

 SCHEDULED  CASTES  AND  SCHE-
 DULED  TRIBES  ORDERS  (AMEND-

 MENT)  BILL

 EXTENSION  OF  TIME  FOR  PRESENTATION
 OF  REporT  OF  JOINT  COMMITTEE

 SHR]  SURAJ  BHAN  (Ambala):
 I  beg  to  move:

 “That  this  House  do  extend  upto
 the  last  day  of  the  Budget  Session,
 1979,  the  time  for  presentation  of
 the  Report  of  the  Joint  Committee
 on  the  Bill  to  provide  for  the  in-
 clusion  in  and  the  exclusion  from,
 the  lists  of  Scheduled  Castes  and
 Scheduled  Tribes,  of  certain  castes
 and  tribes.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  extend  upto
 the  last  day  of  the  Budget  Session,
 979  the  time  for  presentation  of
 the  Report  of  the  Joint  Committee
 on  the  Bill  to  provide  for  the  in-
 clusion  in,  and  the  exclusion  from,
 the  lists  of  Scheduled  Castes  and
 Scheduled  Tribes,  of  certain  castes
 and  tribes.”

 The  motion  was  adopted.
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